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WRITTEN ANSWERS TO QUES-
TIONS

Registration of insecticides/pesticides
under the Insecticides Act, 1968

*401. SHRIMATI PRATIMA BOSE:
SHRI T. BASHEER:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether Government are aware that
those wunits which have been issued
Registration Certificates by the Central
Insecticides Board, have not been registered
for allocation of insecticides/pesticides by the
Director of Industries; and

(b) whether his Ministry have taken up
the matter with the Ministry of Industry, if so,
with what results?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT SINGH
BARNALA): (a) and (b) A statement is laid
on the Table of the Sabha.

Statement

(a) and (b) The position is indicated
below;

The Registration Committee under the
Insecticides Act® 1%8 registers pesticides for
basic manufacture as well as formulation,
after satisfying itself about their bio-efficacy,
shelf life and safety to human beings and



